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REPORT OF OVERSIGHT COMMITTEE IN O.A. 673/2018 IN RE: NEWS ITEM PUBLISHED IN 

‘THE HINDU’ AUTHORED BY SHRI. JACOB KOSHY TITLED “MORE RIVER STRETCHES ARE 

NOW CRITICALLY POLLUTED: CPCB” 

 

 

I. BACKGROUND 

This application was registered on the basis of a news item dated 17.09.2018 in ‘The Hindu’ 

under the heading “More river stretches are now critically polluted: CPCB”. According to the 

news item, 351 polluted river stretches have been noted by the Central Pollution Control 

Board (CPCB). The CPCB considers a BOD less than 3mg/L an indicator of a healthy river. In 

its 2015 Report, the CPCB had identified 302 polluted stretches on 275 rivers, spanning 28 

States and six Union Territories. The number of such stretches has increased to 351 by 2018. 

Out of these 12 polluted stretches are in UP. The CPCB had apprised the concerned States of 

the extent of pollution in the rivers. Primarily, the issue of pollution of water bodies and 

need for remedial action is the basis of this case. The fact that 351 river stretches are 

identified as polluted is a grave issue. This shows that the concern expressed while enacting 

the Water Act in the year 1974 has remained largely unaddressed even after 46 years. In 

fact, the number of polluted river stretches has been rising and may further go up. The 

Supreme Court and the Tribunal from time to time have given several judgments regarding 

prevention of river pollution and set timelines for compliance of directions to different 

states. However, many cases are still pending and the concerned authorities/ departments 

in the states have not considered it in a serious manner. 

II. ORDERS PASSED BY HON’BLE NGT IN O.A 673/2017 

Vide order dated 21.9.2020 it had been stated that this matter has been dealt with earlier in 

light of status reports about the gaps in waste generation and treatment, and requisite 

number of treatment plants. Notices were issued to all State/UT PCBs/ PCCs, and status 

reports sought. The CPCB was directed to prepare an action plan for compliance of the 

order of the Hon’ble Supreme Court, monitor execution and file quarterly reports before 

this Tribunal and also upload the same on its website. Penal action was to be taken for 

failure in compliance of the orders of the Hon’ble Supreme Court by way of recovery of 

compensation and other coercive means.  
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Orders passed by this Tribunal earlier include those dated 25.05.2017, 03.08.2018, 

19.02.2019, 28.08.2019 and 21.05.2020. The Tribunal is also simultaneously considering 

overlapping issues in several matters, including:  

 O.A. 673/2018: remedial action for 351 identified polluted river stretches. This 

matter now is, and will henceforth be, reviewed together with the present matter. 

 O.A. 829/2019: issue of coastal pollution on account of discharge of untreated 

effluents/sewage. This matter now is reviewed together with the present matter, 

and will stand disposed of in terms of directions herein. 

 O.A. 148/2016: management of sewage treated water is involved. This matter now is 

reviewed together with the present matter, and will stand disposed of in terms of 

directions herein.  O.A. 1038/2018: 100 identified polluted industrial clusters, in 

which the water pollution is caused mainly by discharge of untreated 

sewage/effluents. 

 O.A. 606/2018: monitoring compliance of Solid and Liquid Waste Management, 

including river pollution. The Tribunal interacted with Chief Secretaries of all the 

States/UTs, who appeared, in person, with progress reports on significant 

environmental issues. They were directed to personally monitor ongoing compliance 

at least monthly through dedicated cells. 

 

Several directions have been passed by Hon’ble NGT in O.A 673/2018 since the date of 

registration. Few major directions are mentioned below: 

 Order dated 20.09.2018 directed that Action Plans would be prepared by all States 

within two months which may include aspects like preventing discharge of sewage 

and effluents, dumping of waste, maintaining flood plain zones and E-flow, restoring 

water quality to bathing standards. These Action Plans were to be executed within 

six months.  They were to be prepared by a four-member River Rejuvenation 

Committee comprising of Director, Environment, Director, Urban Development, 

Director, Industries and Member Secretary, State Pollution Control Board of 

concerned State. This Committee was also the Monitoring Committee for execution 

of the Action Plan and was to function under the overall supervision and 

coordination of State Principal Secretary, Environment. The Chief Secretaries were to 
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be personally accountable for formulation of Action Plan regarding polluted river 

stretches in their respective States. 

 Vide order dated 19.12.2018 the progress of execution of order dated 20.09.2018 

was reviewed. Action Plans were found to be incomplete and execution timelines 

too long. Time to prepare the plan was extended to 31.01.2019with a provision that 

in case of default compensation of upto One Crore/month for each of the Priority- I 

and Priority- II stretches, Rs. 50 lakhs per month for stretches in Priority- III and Rs. 

25 lakhs per month each for Priority- IV and Priority- V stretches would be payable. 

The State PCBs and CPCBs were further directed to display the water quality of 

polluted river stretches on their respective websites within one month along with 

action taken, if any, which was to be updated every three months. It was further 

directed that any incomplete Action Plan would be treated as non-compliance. 

States had to necessarily furnish Performance Guarantees to ensure implementation 

of Action Plans within the above stipulated time to the satisfaction of CPCB of: (a) Rs. 

15 crore for each of Priority I & II stretches; (b) Rs. 10 crore for each of Priority III 

stretches; and (c) Rs. 5 crore for each of Priority IV & V stretches. The CPCB was also 

directed to devise within two weeks a mechanism for classification, wherein, besides 

BOD, FC, pH, DO and COD shall also be a basis of water quality and classification in 

Priority Classes. 

 The matter was thereafter taken up on 08.04.2019 in light of consolidated and 

updated report filed by the CPCB on 05.04.2019 to the effect that 28 States and 3 

Union Territories had constituted River Rejuvenation Committees (“RRCs”). CPCB 

had not received Action Plans from number of States including Uttar Pradesh in case 

of Hindon in P-I. It was submitted that the Action Plan in respect of River Hindon was 

required to be implemented by the Government of Uttar Pradesh in compliance of 

the NGT Orders in O.A. No. 231/2014 & O.A. No. 66/2015. 

 Vide order dated 6.12.2019 the Tribunal clarified  that as per its order dated 

22.08.2019 in the case of river Ganga, outer timeline for compliance is 31.12.2020. In 

terms of order dated 28.08.2019 in Paryavaran Suraksha Samiti, outer timeline for 

100% sewage treatment in all other cases would remain as 31.03.2020. The 

directions passed by Hon’ble NGT in this order were: 
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“100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 

28.08.2019 in O.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation 

and before the said date, commencement of setting up of STPs and the work of connecting 

all the drains and other sources of generation of sewage to the STPs must be ensured. If this 

is not done, the local bodies and the concerned departments of the States/UTs will be liable 

to pay compensation as already directed vide order dated 22.08.2019 in the case of river 

Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rs. 5 lakhs 

per STP for default in commencement of setting up of the STP. 

 

Timeline for completing all steps of Action Plans including completion of setting up STPs and 

their commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case 

will remain as already directed. In default, compensation will be liable to be paid at the scale 

laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 

lakhs per month per STP.  

 

 We further direct that an institutional mechanism be evolved for ensuring compliance of 

above directions. For this purpose, monitoring may be done by Chief Secretaries of all the 

States/UTs at State level and at National level by the Secretary, Ministry of Jal Shakti with 

the assistance of NMCG and CPCB.  

 

CPCB may finalize its recommendations for Action Plans relating to P-III and P-IV as has 

been done for P-I and P-II on or before 31.03.2020. This will not be a ground to delay the 

execution of the Action Plans prepared by the States which may start forthwith, if not 

already started.” 

 Vide order dated 29.06.2020 the Tribunal carefully perused the report dated 

19.06.2020 furnished by the NMCG and mentioned that the report did not show any 

meaningful action in terms of directions passed by the Hon’ble NGT. The Tribunal 

while reiterating its directions in order dated 6.12.2019  directed CPCB and 

Secretary, Jal Shakti to monitor steps for enforcement  meaningfully in accordance 

with its directions and the directions of the Hon’ble Supreme Court. Vide order 

dated 29.06.2020, the Tribunal also directed that O.A.24/2018 regarding the 
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remedial action for abatement for pollution of river Gomti in Uttar Pradesh shall 

be considered further with O.A. No. 673/2018.  

 

III. MONITORING BY THE OVERSIGHT COMMITTEE 

Considering the above directions passed by Hon’ble NGT, the Oversight Committee 

monitored the progress in the State. On 26.06.2020, a meeting was held through video 

conferencing with officials of concerned departments regarding O.A. 673/2018 and O.A 

24/2018 (refer Annexure I & II). Furthermore, in order to monitor the status of polluted 

river stretches in Priority I, an inspection was directed by the Committee to be carried out in 

Hindon river stretch (Saharanpur to Ghaziabad). Information from Regional Officers of 

UPPCB in Ghaziabad, Meerut, Saharanpur, Baghpat, Shamli and Muzaffarnagar was 

furnished.  

The Oversight Committee had been reviewing the compliance status as per Hon’ble NGT 

directions periodically. On 21.12.2020, it again considered the matter specifically with 

reference to sewage management in Lucknow and pollution in river Gomti. The minutes of 

meeting are presented below: 

 

1. STP construction at Ghaila, Bharwara & GH Canal: Municipal Commissioner, 

Lucknow and JMD, UP Jal Nigam apprised the Committee that the DPRs of STP at 

these locations have been sent to NMCG and approval is awaited. The Committee 

observed that there has been substantial delay in this work. Progress be made or a 

written explanation be submitted by MD, Jal Nigam regarding pendency of work. It 

was also directed that if there is delay in approval of project by NMCG then efforts 

should be made to complete these projects by State funds.   

2. Phytoremediation/bioremediation as an interim measure: Municipal 

Commissioner, Lucknow informed that his Dept. is seeking expert advice from Prof. 

C.R Babu regarding phytoremediation in Kukrail drain. The documents required by 

him have been sent and a visit by him or the Dept’s technical expert scheduled 

within a week.  
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3. Door to door waste collection: Municipal Commissioner, Lucknow reported that out 

of 8 zones in the city, door to door waste collection is taking place in 4 zones viz. 

1,4,5 and 8. The main issue behind lack of proper door to door collection was non-

availability of required number of collection vehicles. With the support of the Govt. 

this problem is being resolved in a phased manner. Recently, 120 vehicles were 

allotted and 210 shall be provided by January,2021. The total number after this 

allotment shall become 650 which is sufficient to cater the population of 6.50 

households in the city.  

4. Improper functioning of M/S Ecogreen Ltd.: Municipal Commissioner, Lucknow 

stated that he has also observed malpractices by the company. He has set Dec,2020 

as the deadline for the company to streamline their processes and ensure proper 

waste management in the city. In case of any delay, the contract shall be terminated. 

The Committee reiterated the direction given in meeting dated 26.06.2020 that in 

the light of the mentioned flaws in the solid waste management by the M/s Eco 

Green in Lucknow, penalty of 1 Crore on M/s Eco Green is recommended. The said 

amount be recovered from the company at earliest.  

5. Shiveri Plant: As per the latest inspection report received by the Committee it was 

observed that waste processing plant at Shiveri was non-operational. The Municipal 

Commissioner, Lucknow informed that currently 2 trommel machines have been 

made operational and by March 2021, 5 machines will start operating. Further, he 

informed that waste to compost machine has been made operational at Shiveri. 

Waste to energy plant could not be made functional because waste segregation is 

not taking place in the city. The Committee directed him to replicate successful 

waste management model of Indore. Furthermore, it was suggested that small waste 

to energy plant such as in Meerut can be set up in Lucknow. 

6. Encroachments in floodplain area: The Committee sensitized the concerned 

departments about the problem of encroachments in the floodplain area that is big 

cause for pollution in the river. It was suggested that households residing there be 

provided houses under “Housing for all” scheme and shifted from the river 

catchment area. This shall ensure better quality of life to them and shall also help in 

protecting Gomti river from pollution.  
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A meeting was held on 5.02.2021 to review the position of remedial action in Polluted 

River Stretches in the State of Uttar Pradesh in the light of directions given by Hon NGT in 

OA No. 673/2018 by the Oversight Committee. The minutes of meeting are presented 

below: 

S. 
No. 

Issues Current status and decision 

1. Action plan for critically polluted 
river stretches 

The UPPCB representative informed that 
plan has been prepared for all rivers and 
approved by CPCB. 

Shri Susheel Kumar Pandey from UP Jal 
Nigam submitted that action plan is being 
implemented in all the polluted stretches in 
the State. 

2. Sewage management  There are total 356 drains in 14 polluted 
stretches. The details are presented below: 

Domestic drains 265 

Industrial drains 16 

Mixed drains 74 

Irrigation drain 1 

 

Out of the above, the present status of 339 
drains is presented below: 

Tapped drains 56 

Partially tapped 
drains 

26 

Untapped drains 257 

Total 339 

 

The status of I&D of 283 drains (257 
untapped drains + 26 partially tapped 
drains) under various programmes 
(Namami Gange, AMRUT, State Sector) is 
as follows: 
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1 Drains Proposed to 
be Tapped in 
Ongoing Projects 

89 

2 Drains Proposed to 
be Tapped in 
Projects Under 
Tendering Stag 

24 

3 Drains Proposed to 
be Tapped in DPR 
submitted for 
approval 

137 

4 Drains Proposed to 
be Tapped in PFR/ 
DPR to be prepared 

0 

5 Drains not require 
tapping 

33 

  283 
 

There are 4 rivers in Priority – I, namely 
Hindon, Kali (East), Varuna and Yamuna. 
There are total 89 drains out of which 52 
drains are untapped and 12 are partially 
tapped. The present status is as follows: 

1 Drains Proposed to be 
Tapped in Ongoing 
Projects 

21 

2 Drains Proposed to be 
Tapped in Projects Under 
Tendering Stage 

02 

3 Drains Proposed to be 
Tapped in DPR submitted 
for approval 

30 

4 Drains Proposed to be 
Tapped in PFR/ DPR to be 
prepared 

0 

5 Drains not require tapping 11 

  64 
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Apart from above, Letter of Acceptance has 
been issued for construction of 58 FSSTPs 
in the state. Out of 58 FSSTPs, construction 
of 19 FSSTPs in 4 polluted stretches at Loni, 
Modinagar, Aligarh, Shamli, Baraut, Hapur, 
Khurja, Hathras, Saharanpur, Mathura, 
Mujaffarnagar, Agra, Meerut, Prayagraj, 
Ghaziabad, Etawah, Firozabad, Banda and 
Bulandsahar is under progress. 

The Committee was of view that there 
should be no unnecessary delay in 
execution and implementation of projects. 
DPRs of several projects have been sent to 
SMCG/NMCG for approval but no further 
action has been taken since a long time. 
Such slow progress is unacceptable.  

Total 6 CETPs are present out of which 3 
are in tannery sector and 3 in textile sector. 
4 are proposed in the polluted river 
stretch.New CETPs are also being set up at 
Jajmau and Unnao while CETP at Mathura 
and Banthar is being upgraded. Work is 
under progress. The Committee directed 
UP Jal Nigam to submit the status report 
with completion timelines within a week 

UP Jal Nigam was further directed to 
submit a compliance report with regard to 
sewage management in Lucknow as per the 
directions passed by Hon’ble NGT in O.A 
24/2018 which is now merged with O.A 
673/2017. 

3. EC imposed on untapped drains, 
partially tapped drains and 
defaulting industries 

Representative from UPPCB submitted that 
notice of EC amounting Rs.36.8 crore was 
given to concerned ULBs regarding 
untapped drains. They were bound to 
deposit compensation for not taking up 
interim measure for treatment of untapped 
drains. Out of the total amount, EC worth 
Rs. 2.70 crore was imposed. No further 
information could be provided by the 
official from UPPCB. Thus, the Committee 
directed UPPCB to submit a detailed report 
regarding imposed on untapped drains, 
partially tapped drains and defaulting 
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industries.  

4. Maintenance of E-flow Principal Secretary, Irrigation Dept. 
submitted that E- Flow in Ganga has been 
maintained. Out of the 12 rivers, 4 are non-
perennial while 8 are perennial. Regarding 
the 8 perennial rivers a study has been 
given by Central Water Commission to IIT 
Delhi for ascertaining the e-flow. The 
report of the study has not yet been  
received. Furthermore, for e-flow 
maintenance, notification for Ramganga, 
Rapti and Ghaghra shall be done within a 
week.  

5. Demarcation of floodplain zone Compliance report submitted by Irrigation 
dept. on 27.1.2021 revealed that 
notification for Flood plain issued by UP 
Government vide no. 164/2020/2031/ 20-
27-SI-4-07 (NGT)/16TC dated 04.09.2020.  
Flood plain demarcation on ground is in 
progress. 983 pillars have been constructed 
and fixed as flood plain zone boundary 
pillars in the segment B, Phase I & II of 
Ganga.  The Committee directed the 
Irrigation Dept. to check with District 
Magistrates/ authorities, Revenue Dept. 
etc if they need to set up pillars in other 
areas as well or not and send a detailed 
status report to the Committee.   

6. Illegal sand mining in the polluted 
streches 

It was submitted by Chief Mining Officer, 
Mining Dept.,UP that in the Priority Strech 
I, 31 leases given in Yamuna belt in 
Saharanpur. In rest of the 3 rivers viz. 
Hindon, Kali and Varuna no sand mining is 
prevalent. Weigh bridges have been set up 
in Saharanpur area and continuous 
monitoring is taking place. The Committee 
directed him to submit a detailed report 
about all the 12 polluted stretches in the 
State with reference to enforcement and 
action taken by the Dept. to control illegal 
sand mining.  

7. Meetings of River Rejuvenation 
Committee 

Official from UPPCB could not apprise the 
Committee about the decisions and 
discussions in the RRC meetings. It was 
directed to him to submit the details of 



11 
 

meetings held and share the minutes of 
meetings.  

8. Setting up of Special Environment 
Task Force 

The UPPCB submitted that no Special 
Environment Task Force has been set up till 
date.  

 

IV. LATEST COMPLIANCE STATUS IN O.A 673/2018 

1. Status of STPs in the State: The total estimated sewage generation in the State is 

5500 MLD. The available treatment capacity is of 3370. 87 MLD while the utilised 

capacity of all existing STPs is 2630.558 MLD. There are total 105 STPs in the State 

out of which as per the information made available from UPPCB, 5 STPs are non-

operational. 86 STPs are complying the norms while 14 are not complying. The 

details of 5 non-operational STPs is presented below: 

                         Table 1.1: Details of Non-Operational STPs in the State 

S.No. Name Details 

1. 20 MLD Moradabad Not working due to lack of 
sewage 

2. 56 MLD, S.B.R., Bapudham, Ghaziabad Under maintenance 

3. 30 MLD, Sadullabad (Loni), Ghaziabad Under maintenance 

4. Jajmau  5 MLD STP, Kanpur Partially operational due to 
rehab work in progress. 

likely to be completed by 
Mar – 2021 

5. 4 MLD Kanwara Road, Banda Rising main work is being 
taken up under AMRUT 

scheme 

 

 

The details of 14 non-complying STPs in the State is presented below: 

Table 1.2: Details of Non-Compliant STPs 

S.No. Name Details 

1. 67 MLD Mohammadpur, Biharipur Under trial run 

2. Bingawan 210 MLD, Kanpur Notice issued 

3. Jajmau, 43 MLD Kanpur  Pumped to irrigation 
channel and it is further 
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used in floriculture and 
horticulture 

4. Jajmau, Kanpur 130 MLD Pumped to irrigation 
channel and it is further 
used in floriculture and 

horticulture 

5. 56 MLD, Trans Hindon (Indirapuram), 
Ghaziabad 

Rehab will be completed by 
Feb - 2021 

6. 70 MLD, U.A.S.B.R. Dudahaida Vijay Nagar Rehab will be completed by 
Feb - 2021 

7. 13.59 MLD, Masani, Mathura Rehab will be completed by 
Apr – 2021 (HAM) 

8. 16 MLD, Trans Yamuna, Laxmi Nagar, 
Mathura 

Rehab will be completed by 
Apr - 2021(HAM) 

9. 14.5 MLD, Trans-yamuna, Jamunapar, 
Mathura 

Rehab will be completed by 
Apr - 2021(HAM) 

10. 13.5MLD STP at Mauja Umrain, Etawah  

11. 23 MLD STP at Mauja Odenya, Padaria, 
Mainpuri 

 

12. 4.50 MLD, Kalindi Vihar, Agra  

13. 2.76 MLD Goverdhan STP, Mathura E.C. imposed of Rs.100000/- 
dated 15.02.19 

14. 5 MLD Hathia Nala, Sultanpur O & M against contract in 
One City-One Operator. 

Rehab of STP will be 
completed by Nov - 2021 

 

The list of all existing and operational STPs is annexed as Annexure III. 

2. Solid Waste Management: The total number of Urban Local Bodies is 652 and their 

population is 4.5 crore. The current municipal solid waste generation is 14100 TPD. 

There are total 15 plants with installed capacity of 5395 TPD and utilsation of these 

processing facilioties is currently 100 percent. All the wards i.e. 12007 in the State 

have door to door collection service.   

Table 1.3: Details of MSW treatment facilities proposed and under construction 

(no., capacity, and technology) 

Proposed Completion Date Number, Place and Capacity  

Plants to be made 
operational by 31.06.2021 

02 Plants with 115 TPD 
(Jaunpur & Fatehpur) 
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Plants to be made 
operational by 31.10.2021 
(Arbitration complete) 

07 Plants with 860 TPD (Sambhal, Badaun, Mirzapur, Balia, 
Rampur, Jhansi & Meerut) 
 

Plants under land dispute to 
be resolved and 
commissioned 

08 Plants with 930 TPD (Bareilly, Firozabad, Loni, 
Nazibabad, Bhadohi, Basti, Gorakhpur, Akbarpur) 
 

New plants sanctioned to be 
completed by October 2021 

37 Plants with 3,170 TPD. Location wise information not 
available.  

 

 It is targeted that all smaller ULBs (approximately 450) that generate less than 10 

TPD of solid waste establish composting facility for processing by March, 2021. 

 Waste to Energy (WTE) Plants: Lease agreement done in 04 Cites (Shahjahanpur, 

Moradabad, Muzaffarnagar, Ghaziabad). 

 Apart from above, Letter of Acceptance has been issued for construction of 58 

FSSTPs in the state. Out of 58 FSSTPs, construction of 19 FSSTPs in 4 polluted 

stretches at Loni, Modinagar, Aligarh, Shamli, Baraut, Hapur, Khurja, Hathras, 

Saharanpur, Mathura, Mujaffarnagar, Agra, Meerut, Prayagraj, Ghaziabad, Etawah, 

Firozabad, Banda and Bulandsahar is under progress. 

 
                                     Table 1.4 : Status of ULB wise Management of Solid Waste 

ULB Total MSW 
generation in TPD 

Total MSW  

being processed  

in TPD 

Existing  

MSW  

facilities 

Utilization Capacity 
of the existing MSW 

facilities 

652 14100 9,625 5,395 TPD 
(38.26%) 

    100% 

 

3. Tapped/ Untapped Drains in the State: There are total 356 drains in 14 polluted 

stretches. The details are presented below: 

Domestic drains 265 

Industrial drains 16 

Mixed drains 74 

Irrigation drain 1 
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Out of the above, the present status of 339 drains is presented below: 

Tapped drains 56 

Partially tapped drains 26 

Untapped drains 257 

Total 339 

 

The status of I&D of 283 drains (257 untapped drains + 26 partially tapped drains) under 

various programmes (Namami Gange, AMRUT, State Sector) is as follows: 

1 Drains Proposed to be Tapped in Ongoing 
Projects 

89 

2 Drains Proposed to be Tapped in Projects Under 
Tendering Stage 

24 

3 Drains Proposed to be Tapped in DPR submitted 
for approval 

137 

4 Drains Proposed to be Tapped in PFR/ DPR to be 
prepared 

0 

5 Drains not require tapping 33 

  283 

 

There are 4 rivers in Priority – I, namely Hindon, Kali (East), Varuna and Yamuna. There are 

total 89 drains out of which 52 drains are untapped and 12 are partially tapped. The present 

status is as follows: 

Drains Proposed to be Tapped in Ongoing 
Projects 

21 

Drains Proposed to be Tapped in Projects 
Under Tendering Stage 

02 

Drains Proposed to be Tapped in DPR 
submitted for approval 

30 

Drains Proposed to be Tapped in PFR/ DPR to 
be prepared 

0 

Drains not require tapping 11 

 64 

 



15 
 

4. Hazardous Waste Management: The total Hazardous Waste generation in the State 

is 402336.478 MT/Annum. The no. of Industries generating Hazardous waste is 2597. 

The available treatment Capacity of all TSDFs is 8.1 Lakh MT while the avg. Quantity 

of Hazardous waste reaching the TSDFs and Treated is 402336.478 MT/Annum. 

 

Table 1.5: Details of TSDFs in the State 

S.No. TSDF Detail Operator 
 

1 Kanpur Dehat 
(Kumbhi) on 7 hectare 
land.(Operational) 

M/s U.P. Waste Management Project,         
(A Division of Ramky Enviro Engineers Ltd.) Kanpur Dehat with 
installed capacity of 3.5 lac MT is operational since April 2007. 
Two cell of TSDF has been capped and third is in operation. 
Approximate 284195 MT of landfillable hazardous waste is 
stored in it till now which is approx. 81% of the total capacity. 
The operator is expanding its current facility in 31.5 Acres for 
which operator has applied for EC.  
Incinerator Capacity-2 MT/Hour 
 

2 Kanpur Dehat 
(Kumbhi) on 3 hectare 
land.(Operational) 

M/s Bharat Oil & Waste Management, Kanpur Dehat with 
installed capacity of 1.5 lac MT is operational since 2010. One 
cell of TSDF has been capped and second is in operation. 
Approximate 84053 MT of landfillable hazardous waste is stored 
in it till now which is approx. 56% of the total capacity. The TSDF 
operator is also in the process of expanding its capacity. 
Incinerator Capacity-2 MT/Hour 
 

3 Unnao (Banthar)  on 
33 acre land. 
(Operational) 

M/s Industrial Infra Structure (India) Ltd. Unnao with installed 
capacity of 3.1 lac MT is operational since 2008. One cell of TSDF 
is in operation. Approximate 76145 MT of landfillable hazardous 
waste is stored in it till now which is approx. 24.5 % of the total 
capacity.  
 

 

 One TSDF facility is proposed in Amroha District, which got Environmental clearance 

from SEIAA and UPPCB issued Consent to establish.  

 

5. Details of Industrial Pollution, ETPs and CETPs in the State:  As per the information 

provided by UPPCB the total no. of industries in the State is 11,332 [Red- 2058, 

Orange- 5068, Green – 4206]. The no. of water polluting industries in the State is 

1648 (Grossly Polluting Industries). The Quantity of effluent generated from the 
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industries is 850.5 MLD while the quantity of Hazardous Sludge generated from the 

Industries: 402336.478 MTA.  

Out of all the industries only 1404 have installed ETPs and of the total units 514 are 

connected with CETP. 1078 Units out of 1108 Operational Units which have installed 

ETPs are compliant. 

Details of CETPs in the state:  

-Number of existing CETP- 07 

-Capacity of CETP – 58.55 MLD  

-No. of under construction CETP - 03 

-Capacity of under construction CETP – 26.65 MLD 
 

Table 1.6: Status of CETPs in the State 

Town Location of 
CETP 

Existing 
ETP 

Capacity 

Whether 
Complying or not 

CETP 
Proposed, if 

any 

Status (DPR/ 
tendering/ 

under 
construction/ 

ETC etc.) 

Ghaziabad Apparel Park 
Tronica City 
CETP, Phase-I 
(for textile 
units), 
Ghaziabad 

6 MLD Yes - - 

Mathura CETP,  
Industrial Area, 
Site-A, Mathura 

6.25 MLD No  

E.C. imposed of                     
Rs. 40,20,000/- 
dated- 08.12.19 

- Upgradation 
proposed 
under 
Namami 
Gange 
Project for 
ZLD. 

Ghaziabad CETP, HPDA, 
Pilkhaun, Hapur 

2.1 MLD Yes - - 

Kanpur CETP, UPSIDC 
Textile 
Complex, 
Rooma, Kanpur  
(for textile 
units) 

1.5 MLD Yes - - 
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Kanpur CETP Jajmau, 
Kanpur 

36 MLD Yes New 20 MLD 
CETP is under 
construction 

& to be 
completed by 

Dec, 2021- 

 

Unnao Banther 
Industrial 
Pollution 
Control Co. 
CETP, Banther, 
Unnao 

4.5 MLD Yes DPR 
Sanctioned 
by NMCG for 
construction 
of new CETP 
of capacity 
4.5 MLD  

 

Unnao Unnao 
Tanneries 
Pollution 
Control 
Company 
(CETP) Site-II, 
Unnao 

2.15 MLD Yes DPR 
Sanctioned 
by NMCG for 
construction 
of new CETP 
of capacity 
2.15 MLD  

 

 

6. Action plan for all rivers: Action plan has been prepared for all rivers and approved 

by CPCB. The action plans are available on website of UPPCB. Steps are being taken 

by the concerned authorities to implement it in all the polluted stretches in the 

State. 

7. Maintenance of e-flow: Principal Secretary, Irrigation Dept. submitted that E- Flow 

in Ganga has been maintained. Out of the 12 rivers, 4 are non-perennial while 8 are 

perennial. Regarding the 8 perennial rivers a study has been given by Central Water 

Commission to IIT Delhi for ascertaining the e-flow. The report of the study has not 

yet been received. Furthermore, for e-flow maintenance, notification for Ramganga, 

Rapti and Ghaghra shall be issued within a week (Details in Annexure IV). 

8. Demarcation of floodplain zone: Compliance report submitted by Irrigation dept. on 

27.1.2021 revealed that notification for Flood plain issued by UP Government vide 

no. 164/2020/2031/ 20-27-SI-4-07 (NGT)/16TC dated 04.09.2020. Flood plain 

demarcation on ground is in progress . 983 pillars have been constructed and fixed 
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as flood plain zone boundary pillars in the segment B, Phase I & II of Ganga (Details 

in Annexure IV)   

9. Illegal sand mining in the polluted stretches: It was submitted by Chief Mining 

Officer, Mining Dept., UP vide meeting dated 5.02.2021 held by Oversight 

Committee that in the Priority Strech I, 31 leases given in Yamuna belt in Saharanpur. 

In rest of the 3 rivers viz. Hindon, Kali and Varuna no sand mining is prevalent. Weigh 

bridges have been set up in Saharanpur area and continuous monitoring is taking 

place. The Committee directed him to submit a detailed report about all the 12 

polluted stretches in the State with reference to enforcement and action taken by 

the Dept. to control illegal sand mining.  

10. Meetings of River Rejuvenation Committee: A meeting was held under the 

Chairmanship Chief of Secretary in the State/UT on 2.12.2020. MoM dated 

02.12.2020 attached as Annexure V. 

 

V. SUMMARY OF COMPLIANCE STATUS IN O.A 673/2018 
 

S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance status 

January, 2021 

1. 100% treatment 
of sewage may 
be ensured as 
directed by this 
Tribunal vide 
order dated 
28.08.2019 in 
O.A. No. 
593/2017 by 
31.03.2020 at 
least to the 
extent of in-situ 
remediation 
and before the 
said date, 
commencement 
of setting up of 
STPs and the 
work of 
connecting all 
the drains and 
other sources of 

Dept. of Urban 
Development/Nagar 
Nigam/ Nagar 
Palika/U.P Jal Nigam 

 

Partially Complied  

There are total 356 drains in 14 polluted 
stretches. The details are presented 
below: 

Domestic drains 265 

Industrial drains 16 

Mixed drains 74 

Irrigation drain 1 
 

Out of the above, the present status of 
339 drains is presented below: 

Tapped drains 56 

Partially tapped 
drains 

26 

Untapped drains 257 
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generation of 
sewage to the 
STPs must be 
ensured. If this 
is not done, the 
local bodies and 
the concerned 
departments of 
the States/UTs 
will be liable to 
pay 
compensation 
as already 
directed vide 
order dated 
22.08.2019 in 
the case of river 
Ganga i.e. Rs. 5 
lakhs per month 
per drain, for 
default in in-situ 
remediation 
and Rs. 5 lakhs 
per STP for 
default in 
commencement 
of setting up of 
the STP. 

Total 339 
 

The status of I&D of 283 drains (257 
untapped drains + 26 partially tapped 
drains) under various programmes 
(Namami Gange, AMRUT, State Sector) is 
as follows: 

1 Drains Proposed to 
be Tapped in 
Ongoing Projects 

89 

2 Drains Proposed to 
be Tapped in 
Projects Under 
Tendering Stage 

24 

3 Drains Proposed to 
be Tapped in DPR 
submitted for 
approval 

137 

4 Drains Proposed to 
be Tapped in PFR/ 
DPR to be prepared 

0 

5 Drains not require 
tapping 

33 

  283 

 

There are 4 rivers in Priority – I, namely 
Hindon, Kali (East), Varuna and Yamuna. 
There are total 89 drains out of which 52 
drains are untapped and 12 are partially 
tapped. The present status is as follows: 

1 Drains Proposed to 
be Tapped in 
Ongoing Projects 

21 

2 Drains Proposed to 
be Tapped in 
Projects Under 
Tendering Stage 

02 

3 Drains Proposed to 
be Tapped in DPR 

30 
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submitted for 
approval 

4 Drains Proposed to 
be Tapped in PFR/ 
DPR to be prepared 

0 

5 Drains not require 
tapping 

11 

  64 
 

2. Timeline for 
completing all 
steps of Action 
Plans including 
completion of 
setting up STPs 
and their 
commissioning 
till 31.03.2021 
in terms of 
order dated 
08.04.2019 in 
the present 
case will remain 
as already 
directed. In 
default, 
compensation 
will be liable to 
be paid at the 
scale laid down 
in the order of 
this Tribunal 
dated 
22.08.2019 in 
the case of river 
Ganga i.e. Rs. 
10 lakhs per 
month per STP. 

Dept. of Urban 
Development/ U.P. 
Jal Nigam 

Partially Complied  

 

Work of STPs under progress. 

The total estimated sewage generation 
in the State is 5500 MLD. The available 
treatment capacity is of 3370. 87 MLD 
while the utilised capacity of all existing 
STPs is 2630.558 MLD. There are total 
105 STPs in the State out of which as per 
the information made available from 
UPPCB, 5 STPs are non-operational. 86 
STPs are complying the norms while 14 
are not complying. 38 STPs are under 
construction and 24 STPs are proposed. 

(Details of STP in Annexure II) 

3. The Chief 
Secretaries may 
set up 
appropriate 
monitoring 
mechanism at 

UPPCB Partially Complied  

Meeting held under the Chairmanship of 
Chief of Secretary in the State/UT on 
2.12.2020. MoM dated 02.12.2020 
attached as Annexure IV. 
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State level 
specifying 
accountability 
of nodal 
authorities not 
below the 
Secretary level 
and ensuring 
appropriate 
adverse entries 
in the ACRs of 
erring officers. 
Monitoring at 
State level must 
take place on 
fortnightly basis 
and record of 
progress 
maintained. The 
Chief 
Secretaries may 
have an 
accountable 
person attached 
in his office for 
this purpose. 

  

4. Monthly 
progress report 
may be 
furnished by 
the States/UTs 
to Secretary, 
Ministry of Jal 
Shakti with a 
copy to CPCB. 
Any default 
must be visited 
with serious 
consequences 
at every level, 
including 
initiation of 
prosecution, 
disciplinary 
action and 
entries in ACRs 

Ministry of Jal 
Shakti 

No progress reported 
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of the erring 
officers 

5. Procedures for 
DPRs/tender 
process needs 
to be shortened 
and if found 
viable business 
model 
developed at 
central/state 
level. 

State Government, 
U.P 

Not Complied 

Work on GeM portal is under process 

6. Wherever work 
is awarded to 
any contractor, 
performance 
guarantee must 
be taken in 
above terms. 

State Government, 
U.P 

Not Complied 

Performance guarantee not yet 
submitted. 

7. Action against 
polluters 

 

UPPCB Partially Complied 

No further progress reported 

 

8. Every State/UT 
in the first 
instance must 
ensure that at 
least one 
polluted river 
stretch in each 
category is 
restored so as 
to meet all 
water quality 
standards upto 
bathing level. 
This may serve 
as a model for 
restoring the 
remaining 
stretches 

U.P Jal Nigam, 

Dept.of Urban 
Development, 

UPPCB 

 

Not Complied 

No progress reported 

9. Maintenance of Dept. of Irrigation, Partially Complied 
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e-flow U.P e-flow in Ganga had been maintained 
while in 8 perennial rivers study being 
conducted by IIT Delhi, report was 
expected by Dec,2020. This report has 
not yet been received. 

10. Demarcation of 
floodplain zone 

Dept.of Irrigation, 
U.P 

Partially Complied 

Compliance report submitted by 
Irrigation dept. on 27.1.2021 revealed 
that notification for Flood plain issued by 
UP Government vide no. 
164/2020/2031/ 20-27-SI-4-07 
(NGT)/16TC dated 04.09.2020. Flood 
plain demarcation on ground is in 
progress . 983 pillars have been 
constructed and fixed as flood plain zone 
boundary pillars in the segment B, Phase 
I & II of Ganga (Details in Annexure III)   
 

  

 

VI. RECOMMENDATIONS BY THE OVERSIGHT COMMITTEE 

 

1. Out of total 339 drains in 12 polluted river stretches, 257 are untapped till date. 

Untreated sewage is flowing into the rivers and no interim measure has been taken 

to prevent this. Plan details along with timelines and corresponding physical and 

financial progress regarding tapping of these 257 drains be filed by the Govt before 

NGT within a month. 

 

2. Out of total 5500 MLD sewage generated in the State of these 12 polluted river 

stretches, only  2630 MLD is treated in operational 100 STPs. There exist a gap of 

2870 MLD. Currently, 38 STPs with capacity of 887.06 MLD are under construction 

while 24 STPs with capacity of 568.10 MLD are proposed. The progress in 

construction and project implementation appears to be slow. The State Govt should 

file the physical and financial progress of STP capacity augmentation before NGT 

along with definite timelines within a month. Vide order dated 22.08.2019 it was 

stated that with regard to sewerage works/STP under construction, after 01.07.2020, 

direction for payment of environmental compensation of Rs. 10 lakhs per STP per 
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month to CPCB will apply. Accordingly, UPPCB/CPCB shall calculate EC and send 

notices to defaulters in the next 15 days. It shall also explain why notices have not 

been issued in this regard so far. 

 

3. Progress of in situ remediation as an interim measure appears to be not satisfactory. 

In the meeting held by Oversight Committee on 5.2.2021 no information could be 

furnished by the concerned authorities which suggests that no action has been taken 

in this regard. CPCB had given notice for EC for inaction by authorities for ensuring 

bio/phytoremediation for Rs 18 Crore which has also been not deposited. CPCB must 

submit report regarding how much EC has been realized out of total imposed EC of 

Rs 18 crore on 120 drains for non-compliance of this order for the period 1.11.2019 

to 31.1.2020. Further, the proposed timelines for in situ remediation along with 

details of project approval and financial approvals for these 257 untapped drains be 

filed by the Govt before NGT within a month. 

 

4. It has been observed that e-flow is being maintained in River Ganga while study was 

in progress with reference to other perennial rivers. The report of the study was 

expected to be received by Dec,2020 from IIT, Delhi. However, till date no report has 

been received by the Department. It is recommended that Irrigation Dept. must 

pursue the matter and ensure post study action.  

 

5. Monitoring of Grossly Polluting Industries needs to be stepped up. UPPCB should 

issue notices to all defaulters and also realize the EC imposed earlier. GPIs in all 

polluted river stretches be connected to Central Control Room at Lucknow through 

OCEMS. This shall ensure accountability in the pollution reporting of the GPIs. 

 

6. The State government has not yet deposited the Performance Guarantee of Rs.15 

crore as mandated by NGT.  Chief Secretary, UP must ensure compliance in this 

matter. 

 

7. The Irrigation Department should coordinate with Forest Department of the State to 

identify vacant areas /flood planes on the banks of these river stretches which may 
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be developed as Green Belts. An action plan regarding this may be submitted by 

Irrigation Department to Department of Forest, Uttar Pradesh within two months. 

 

8. The work of floodplain demarcation is still under progress. It is suggested that pillars 

be fixed in all the stretches and notification be done within six months.  

 

9. The residents of different districts were contended to see the clean water of all the 

rivers during the lockdown period. In view of this, the Committee suggests 

conducting mass awareness campaigns and media-based water consciousness 

campaigns that make people sensitive towards the environment as well as show that 

they are an integral part of the solution.  

 

10. The Committee recommends Mining Dept., UP to submit a detailed report about 

status of illegal sand mining in all the 12 polluted stretches in the State. Information 

regarding enforcement and action taken by the Dept. to control illegal sand mining 

must be elaborated.  

 

11. The sewage treatment capacity of Lucknow  needs to be augmented for improving 

the water quality of river Gomti. The present treatment capacity is 438 MLD against 

requirement of 784 MLD. The gap of 346 MLD is proposed to be be filled up in 3 

Phase-160 MLD in Phase1, 102 MLD in Phase2 and 85 MLD in Phase3.So far Phase 2 

comprising of Bijnor STP (80 MLD) and Ghaila STP (22MLD) is pending for sanction 

with NMCG.DPR for Phase3 (Bharwara 85 MLD) is under preparation. The State Govt 

should immediately get these STPs sanctioned and ensure that work commences as 

per timelines prescribed by NGT. 

 

12. In the interim, NGT had directed that in situ remediation measures be taken up to 

check the discharge of untreated water in the river. Unfortunately, despite two pilots 

having been taken in the past, no in situ remediation has been initiated. CPCB/SPCB 

may impose and realize EC as directed by NGT on this count. 

 

13. There are many flaws in Waste Management Processing Plant in Lucknow managed 

by M/s Eco Green. During the inspection visits it was found that waste processing 



26 
 

plant at Shiveri was non-operational.  No ‘waste to energy’ work had been started in 

the treatment unit. SPCB must issue show cause notice within a fortnight to Nagar 

Nigam and impose EC for violations of Environmental norms with liberty to the 

Nagar Nigam to realize it from the Operator along with such penal action as they 

deem fit. 

The Member Secretary, UPPCB is directed to send this report to the Registrar General, 

National Green Tribunal, Principal Bench, New Delhi for placing the same before the 

Hon’ble Tribunal with a copy to the Chief Secretary, Government of Uttar Pradesh for 

necessary action. The report also be uploaded on the website of the Committee.  

     

12-02-2021

X Anup Chandra Pandey

Dr Anup Chandra Pandey

Member, Oversight Committee

Signed by: ANUP CHANDRA PANDEY      

12-02-2021

X SVS Rathore

Justice SVS Rathore

Chairman, Oversight Committee

Signed by: SURENDRA VIKRAM SINGH RATHORE    

 

February 12, 2021 
 

 

Annexures: As above 

 

 

Please visit our website: oscngt.upsdc.gov.in for more information. 
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Sl. 

No. 

Name and 

Address of STP 
District 

Institutions 

responsible for 

O&M of STP Estimated 

Sewage 

Generation 

from 

City/Town 

where STP 

located (in 

MLD) 

Operation 

Status  

Latest Analysis 

report (pH, TSS, 

BOD, COD, Faecal 

Coliform and 

Others) with Date 

Installed 

Capacity 

(MLD) 

Utilized 

Capacity 

(MLD) 

Technology 

based 

Mode of 

receiving 

raw 

sewage 

(drain/se

werage 

network) 

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga 

Name of 

river 

catchment 

in which 

STP is 

located 

(tributary 

of river 

Ganga/rive

r Ganga) 

Remarks / 

Action 

Taken 

(EC / 

Closure) 

with Date 

1 

10.445 MLD 

STP near Tixi 

Tempel 

Etawah 

Yamuna 
Pollution 

Control Unit, 

UP Jal Nigam, 
Agra 

As per Jal 

Nigam 

information 
approx. 35 

MLD Sewage 

generation 

Operational 

 Achieving 

 

pH =7.5               

BOD : 29.0 mg / L 

COD : 248.0 mg / L 

TSS : 99.0 mg / L 

10.445 10.445 

Waste 

Stabilization 

Pond 

Drain 
Jharana 

Nala 
River 

Yamuna  
  

2 
03 MLD STP 

Firozabad  
Firozabad  Jal Kal  

  

Operational 

Achieving 

 

        pH = 7.7           

BOD : 30.0 mg /L 

COD : 248.0 mg /L  

TSS : 100.0 mg / L 

3 3 UASB ---- 

As per Jal Kal Vibhag 

nagar nigam infromation 
approx -3MLD treated 

sewage is used by 

horiculture department for 
irrigation of Plantation/ 

trees  

Status Quo 
(As earlier) 

3 1.6 MLD Saifai Etawah U.P. Jal Nigam ---- Operational 

 Achieving 

 

 pH =  7.4            

BOD : 28.0 mg / L 

COD : 240.0 mg / L  

TSS :81.0 mg / L 

1.6 1.6 SBR ---- 
 Treated sewage is  used 

for plantation    

Status Quo 

(As earlier) 

4 
3.42 MLD Near 

Divyang  kendra 
Chitrakoot U.P. Jal Nigam ----- Operational 

Achieving 

 

 pH = 7.5       

BOD:22.0mg/L 

COD: 115.20 mg /L 

TSS : 86.0 mg / L 

TC: 92000 

MPN/100ml        

FC:43000 

MPN/100ml 

3.42 3.42 
Oxidation 

Pond  
---- 

Lowland 

area 

Lowland 

area to 

River 

Mandakini 

  

Annexure – III (UPPCB) 

Details of each existing STP in the State 

Annexure-III
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5 
Sajari          42 

MLD, Kanpur 
Kanpur U.P. Jal Nigam 37 MLD Operational 

 Achieving 

 

pH =  7.69             

BOD :27.0mg / L 

COD :96.0 mg / L  

TSS : 56.0 mg / L 

42 10 ASP 
Sewerage 

network  

River 

Pandu 

 Tributary 

of  River 
Ganga  

  

6 
Fatehgarh  

2.7 MLD STP 
Farrukhabad U.P. Jal Nigam 20 MLD  Operational  

Achieving 

 

pH = 8.78              

BOD : 28.5 mg / L 

COD : 104.0mg / L 

TSS : 58.0 mg/l 

2.7 2.0 WSP 

Drain/Se

werage 

Network 

Irrigation/ri

ver ganga 

River 

Ganga 
  

7 
Jalalpur,  
Amrapur 

Kanpur Dehat U.P. Jal Nigam 10 MLD Operational 

Achieving 

 

pH = 7.58                 

BOD :27.0 mg / L 

COD :104.0 mg / L   

TSS :56.0 mg / L 

13 10 SBR 
Sewerage 
network  

 River Kali 
(East) 

 Tributary 

of  River 

Ganga  

  

8 
STP 

Numayadahi 
Prayagraj 

Ganga Pollution 

control unit, 
U.P. Jal Nigam 

403 MLD Operational  

Achieving 

 

pH = 8.31                 

BOD : 18.0mg / L 

COD : 48.0 mg / L 

TSS : 38.0mg / L                 

50 50 Bio-tower 

Drain & 

Sewerage 
Both 

River 

Yamuna  

River 

Yamuna  
  

9 STP Ponghat Prayagraj 

Ganga Pollution 

control unit, 
U.P. Jal Nigam 

403 MLD Operational  

 Achieving 

 

 pH =8.15               

BOD : 12.0mg / L 

COD : 36.0mg / L   

TSS : 40.0mg / L                    

10 10 Bio-tower 

Drain & 

Sewerage 
Both 

River 

Ganga 

River 

Ganga 
  

10 STP Kodra Prayagraj 

Ganga Pollution 

control unit, 

U.P. Jal Nigam 

403 MLD Operational  

Achieving 

 

 pH = 7.84            

BOD: 16.0 mg / L 

COD : 42.0 mg / L  

TSS : 34.0 mg / L 

25 25 Bio-tower 

Drain & 

Sewerage 

Both 

River 
Ganga 

River 
Ganga 

  

11 STP Rajapur  Prayagraj 

Ganga Pollution 

control unit, 

U.P. Jal Nigam 

403 MLD Operational  

Achieving 

 

 pH = 8.21          

BOD :28.0mg / L 

COD : 56.0mg / L  

TSS : 37.0 mg / L 

60 60 UASB 

Drain & 

Sewerage 

Both 

River 
Ganga 

River 
Ganga 

  

12 STP Salori-1 Prayagraj 

Ganga Pollution 

control unit, 
U.P. Jal Nigam 

403 MLD Operational 

 Achieving 

 

 pH =8.24           

BOD : 22.0 mg / L 

29 29 FAB 

Drain & 

Sewerage 
Both 

River 

Ganga 

River 

Ganga 
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COD : 62.0mg / L 

TSS :35.0 mg / L 

13 
STP Salori-2   
Expansion 

Prayagraj 

Ganga Pollution 

control unit, 

U.P. Jal Nigam 

403 MLD Operational 

Achieving 

 

pH = 7.96            

BOD :8.0mg / L  

COD : 28.0 mg / L  

TSS : 20.0 mg / L 

14 14 SBR 

Drain & 

Sewerage 

Both 

River 
Ganga 

River 
Ganga 

  

14 

STP Naini Prayagraj 

Ganga Pollution 

control unit, 

U.P. Jal Nigam 

403 MLD Operational 

 Achieving 

Report Dt.31.12.20 

pH = 8.11             

BOD: 27.0 mg / L  

COD :68.0 mg / L  

TSS : 39.0mg / L  

20 20 ASP 

Drain & 

Sewerage 
Both 

River 

Yamuna 

River 

Yamuna 
  

15 60 60 ASP 

Drain & 

Sewerage 
Both 

River 

Yamuna 

River 

Yamuna 
  

16 
Bhagwanpur 

STP 9.8 MLD 
Varanasi U.P. Jal Nigam 

Approx. 
320MLD 

Operational 

 Achieving 

Report Dt. 29.12.20 

pH = 7.33            

BOD : 29.2 mg / L  

COD :172.0 mg / L  

TSS : 95.0 mg / L 

8.0+1.8 8.0+1.8 ASP Network 
River 
Ganga 

River 
Ganga/Assi 

Show 

Cause 
Notice 

issued on 

dated -

08.12.20 

for EC  

17 
Dinapur STP 80 

MLD 
Varanasi U.P. Jal Nigam Operational 

 Achieving 

Report Dt.  29.12.20 

 pH = 7.46            

BOD : 28.4 mg / L 

COD : 160.0 mg / L  

TSS : 94.0 mg / L 

80 80 ASP 
Drain / 

Network  

River 

Ganga 

River 

Ganga 
  

18 
Goithaha STP 

120 MLD 
Varanasi U.P. Jal Nigam Operational 

Achieving 

Report Dt29.12.20 

pH =7.62              

BOD : 25.2 mg / L 

COD :126.0 mg / L  

TSS :54.0 mg / L 

120 120 SBR Network 
Chandpur 
irrigation 

canal 

Varuna   

19 
Dinapur STP 

140 MLD 
Varanasi U.P. Jal Nigam Operational 

Achieving 

Report Dt. 29.12.20 

 pH = 7.56          

BOD : 19.6 mg / L  

COD :120.0  mg / L  

TSS :42.0 mg / L 

140 140 ASP 
Drain / 

Network  
Varuna 

River 
Ganga/ 

Varuna 

  

20 
DLW STP 12 

MLD 
Varanasi DLW ----- Operational 

 Achieving 

Report Dt. 29.12.20 

pH =7.52             

BOD : 29.6 mg / L 

COD : 158.0 mg / L  

TSS : 90.0 mg / L  

12 12 ASP Network ----- Varuna 

Notice 
issued on 

dated-

12.12.19 
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21 

S.T.P. (15 
MLD), 

Jharkhandi, 

Maherwa ki Bari 

Gorakhpur U.P. Jal Nigam 15 MLD Operational 

Achieving 

Report Dt 29.12.20 

pH =7.64             

BOD : 22.0 mg / L 

COD : 120.0 mg / L  

TSS : 58.0 mg / L  

15 15 ASP Drain Ramgarh Tal 

  

22 

S.T.P. (30MLD) 

Opp. Manyavar 

Kanshiram 

Shahri Garib 

Awas Yojna, 

Deoria bypass 
Road 

Gorakhpur U.P. Jal Nigam 30 MLD Operational 

Achieving 

Report Dt 29.12.20 

pH =7.68              

BOD : 20.0 mg / L 

COD : 110.0 mg / L  

TSS : 54.0 mg / L  

30 30 ASP Drain River Rapti 

River 

Ganga 

(Bihar) 

  

23 
STP, Mahilpur 

Road 
Saharanpur U.P. Jal Nigam 

119 MLD as 
per information 

provided by 

Nagar Nigam 

Operational  

Achieving 

Report Dt.20.12.20 

pH = 8.3                

BOD : 22.0 mg / L 

COD : 192.0 mg / L 

TSS : 58.0 mg/l 

38 38 UASB 
Sewage 

net work  

Dhomala 

river  

Hindon 
river to 

Yamuna 

river  

  

24 
6.5 MLD Awas 
vikas Parishad 

STP 

Lucknow 
U.P. Awas 

vikas Parishad  

Approx. 835 

MLD 

Operational  

 Achieving 

Report Dt. 28.12.20 

     pH = 7.78               

BOD : 14.4mg / L  

COD : 95.0mg / L 

TSS : 38.0mg / L 

TC: 130000 

MPN/100ml           

FC: 49000 

MPN/100ml  

6.5 6.5 SBR   
River 

Gomti  

River 

Gomti  
  

25 

37.5 MLD Awas 

vikas Parishad 

STP 

Lucknow 
U.P. Awas 

vikas Parishad  
Operational  

Achieving 

Report Dt. 28.12.20 

    pH =7.66          

BOD : 17.0 mg / L  

COD : 112.0 mg / L  

TSS : 44.0mg / L  

TC=220000 

MPN/100ml    

FC=140000  

MPN/100ml  

37.5 37.5 SBR   
River 
Gomti  

River 
Gomti  

  

26 STP, Bharwara  Lucknow U.P. Jal Nigam Operational  

Achieving 

Report Dt.28.12.20 

pH = 7.52            

BOD : 18.0mg / L  

COD :66.0 mg / L  

TSS : 42.0mg       

TC=350000 

MPN/100ml             

FC= 170000              

345 345 
USAB 

Reacter  
Drain 

River 

Gomti  

River 

Gomti  

Status Quo 

(As earlier) 
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MPN/100ml                   

27 
STP, Daulatganj Lucknow 

U.P. Jal Nigam Operational  

Achieving 

pH = 7.54             

BOD : 17.0mg / L  

COD : 112.0 mg / L  

TSS : 36.0mgL   

TC=70000          

MPN/100ml                           

FC=23000              

MPN/100ml         

56 56 
FAB 

Technology 
Drain 

River 

Gomti  

River 

Gomti  

Status Quo 

(As earlier) 

28 U.P. Jal Nigam Operational  

29 

74 MLD, S.B.R., 

Indirapuram, 

Ghaziabad 

Ghaziabad U.P. Jal Nigam 74 MLD Operational  

  Achieving 

Report Dt. 29.12.20 

pH =7.56              

BOD : 7.0 mg / L 

COD : 84.0 mg / L  

TSS : 9.0 mg / L          

74 74 S.B.R.   
River 

Hindon 
River 

Hindon 

EC 

imposed of 
Rs. 

56,50,000/- 

30 

56 MLD,  

Indirapuram, 

(GDA), 
Ghaziabad 

Ghaziabad GDA 56 MLD Operational  

Achieving 

Report Dt. 29.12.20 

pH =7.85                

BOD : 20.0 mg / L 

COD : 76.0 mg / L  

TSS : 82.0 mg / L          

56 56 S.B.R. 
Indirapur

am Drain  

River 

Hindon 

River 

Hindon 
  

31 

56 MLD,  
S.B.R., 

Dudahaida Vijay 

Nagar, 
Ghaziabad 

Ghaziabad U.P. Jal Nigam 56 MLD Operational  

Achieving 

Report Dt. 29.12.20 

pH =7.6               

BOD : 8.0 mg / L 

COD : 76.0 mg / L 

TSS : 9.0 mg / L  

56 56 S.B.R. 
Dasana 
Drain  

River 
Hindon 

River 
Hindon 

  

45



32 

56 MLD, S.B.R., 

Morty, 

Ghaziabad 

Ghaziabad GDA 56 MLD Operational  

  Achieving 

Report Dt.29.12.20 

pH =  8.03              

BOD : 18.0 mg / L  

COD : 120.0 mg / L  

TSS : 82.0 mg /L 

56 56 S.B.R. ----- 
River 

Hindon 
River 

Hindon 
  

33 3 MLD Pilkhaun Ghaziabad U.P. Jal Nigam ----- Operational  

Achieving 

Report Dt 28.12.20 

pH 7.52  

BOD : 16.0 mg / L  

COD : 60.0 mg / L  

TSS : 29.0 mg / L 

3 3 MBBR Kadrabad drain 

 River kali/ 

River 
Ganga 

34 
5 MLD Tronica 

City, Loni 
Ghaziabad UPSIDC ----- Operational  

Achieving 

Report Dt.29.12.20 

pH =8.0                

BOD : 16.0 mg / L  

COD : 84.0 mg / L  

TSS : 90.0 mg / L 

5 3 MBR ---- Phase-II   

35 
56 MLD, S.B.R.  
Govindpuram, 

Ghaziabad  

Ghaziabad GDA 56 MLD Operational  

Achieving 

Report Dt. 29.12.20 

pH = 7.4               

BOD : 14.0 mg / L  

COD : 60.0 mg / L  

TSS : 76.0mg / L 

56 56 SBR River Hindon 
River 

Hindon 

36 

3 MLD STP 
Brijghat Zone, 

Garhmukeshwar, 

Hapur 

Hapur 
U.P. Jal Nigam 

(NGRBA) 

1 KLD 
expected                

As per reported 

AEE Jal Nigam  

 Operational 

Achieving 

Report Dt. 21.12.20 

pH =7.6               

BOD : 11.0 mg / L 

COD : 56.0 mg / L  

TSS : 36.0mg /L 

3 1.8 

UASB 
followed by 

extended 

aeriation  

Sewer 

line 

Brijghat 

Sub-

distibutaory 
of River 

Ganga 

River 
Ganga 

(Brijghat 

Area) 

  

37 

6 MLD STP 

Garh Zone, 
Garhmukeshwar, 

Hapur 

Hapur 
U.P. Jal Nigam 

(NGRBA) 

7.32 MLD as 
per reported in 

joint inspection 

of NBGRA 
Cell, CPCB 

Operational 

Achieving 

Report Dt.28.12.20 

pH =7.58                

BOD : 12.0 mg / L 

COD : 56.0 mg / L  

TSS : 42.0mg /L 

6 3.5 

UASB 

followed by 
extended 

ariation  

Sewer 
line 

Garh Sub-

distibutaory 
of River 

Ganga 

Garh 

Catchment 

Area 

  

38 

78 MLD, 

Dhadhupura, 
Agra 

Agra U.P. Jal Nigam 
Approx. 286 

MLD 
Operational 

Achieving 

 

pH = 7.6 

BOD :25.0 mg / L 

COD : 128.0 mg / L 

TSS :47.0  mg / L  

78 68.41 UASB ----- On Land Onland   
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39 
2.25 MLD, Budi 
ka Nagla, Agra 

Agra U.P. Jal Nigam Operational 

Achieving 

 

pH = 7.8              

BOD : 25.0 mg / L 

COD :160.0 mg / L 

TSS : 68.0  mg / L 

2.25 2.97 
Oxidation 

Pond 
----- 

River 
Yamuna  

Irrigation/R

iver 

Yamuna  

E.C. 
imposed of 

Rs.5,90,625

/-dated-
18.07.20 

40 

12 MLD, Devri 

Road, 

(Bhimnagri), 
Agra  

Agra U.P. Jal Nigam Operational 

Achieving 

 

 pH = 7.7             

BOD : 28.0 mg / L 

COD : 120.0 mg / L 

TSS : 49.0  mg / L 

12 6.35 UASB ----- 
River 

Yamuna  

River 

Yamuna  
  

41 

14 MLD, 

Jaganpur, 

Sikandarpur, 
Agra  

Agra U.P. Jal Nigam Operational 

 Achieving 

 

 pH =7.6               

BOD : 24.0 mg / L 

COD : 136.0 mg / L 

TSS : 52.0 mg / L                

14 13.39 UASB ----- On Land Onland   

42 
40 MLD, 
Sadarban, 

Bichhpuri, Agra 

Agra U.P. Jal Nigam Operational 

Achieving 

 

pH : 7.5                

BOD : 24.0 mg / L 

COD : 128.0 mg / L 

TSS : 48.0 mg / L                    

40 18.73 UASB ----- 
River 

Yamuna  

River 

Yamuna  
  

43 

24 MLD, 

Dhadhupura 
(New), Agra 

Agra U.P. Jal Nigam Operational 

 Achieving 

 

 pH = 7.9            

BOD : 25.0 mg / L 

COD : 136.0 mg / L 

TSS : 46.0 mg / L                

24 18.91 UASB ----- On Land Onland   

44 
36 MLD 

Sadarwan  

(Bichpuri)  New  

Agra ADA Operational  

Achieving 

 

pH =  7.7             

BOD : 22.0 mg / L 

COD :144.0 mg / L 

TSS : 48.0 mg / L  

36 36 SBR 
Land/ 
Agra 

canal  

Land/ Agra 

canal  

Phas

e-II 

45 
03 MLD, Pandav 

Nagar, Meerut                                  
Meerut  MDA   Operational 

Achieving 

Report Dt. 28.12.20 

 pH =7.6               

BOD : 17.0 mg / L 

COD : 156.0mg /L  

TSS : 46.0 mg / L 

3 2.7 ASP   
 River Kali 

(East) 

 River Kali 

(East) 
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46 

07 MLD, 

Pallavpuram-1, 
Meerut  

Meerut  MDA   Operational 

Achieving 

Report Dt.28.12.20 

           pH =7.5                

BOD :18.0 mg / L  

COD : 156.0 mg / L  

TSS : 45.0 mg / L 

7 6.5 ASP   
 River Kali 

(East) 

 River Kali 

(East) 
  

47 
10 MLD, Lohiya 

Nagar, Meerut  
Meerut  MDA   Operational 

Achieving 

Report Dt. 28.12.20 

pH = 7.5               

BOD : 18.0mg / L 

COD : 154.0 mg / L 

TSS : 45.0mg / L  

10 2 ASP   
 River Kali 

(East) 

 River Kali 

(East) 
  

48 

15 MLD, 

Shatabdinagar, 
Meerut  

Meerut  MDA   Operational 

Achieving 

Report Dt. 28.12.20 

pH = 7.4               

BOD :18.0 mg / L  

COD : 148.0 mg / L 

TSS : 46.0 mg / L 

15 4.8 ASP   
 River Kali 

(East) 

 River Kali 

(East) 
  

49 

11 MLD, 

Pallavpuram-2, 

Meerut  

Meerut  MDA   Operational 

Achieving 

Report Dt.28.12.20 

pH =7.5                

BOD : 18.0mg / L  

COD : 154.0mg / L  

TSS : 47.0 mg / L  

11 8 MBBR   
 River Kali 

(East) 
 River Kali 

(East) 
  

50 

15 MLD, 

Vedvyaspuri 

Meerut  

Meerut  MDA   Operational 

 Achieving 

Report Dt. 28.12.20 

pH = 7.6               

BOD : 18.0mg / L 

COD : 152.0 mg / L  

TSS : 47.0 mg / L 

15 4.5 ASP   
 River Kali 

(East) 
 River Kali 

(East) 
  

51 
06 MLD, 

Rakshapuram, 

Meerut  

Meerut  MDA   Operational 

Achieving 

Report Dt. 28.12.20 

pH =7.4               

BOD : 18.0mg / L 

COD : 154.0mg / L  

TSS : 47.0 mg / L 

6 4.4 ASP   
 River Kali 

(East) 

 River Kali 

(East) 
  

52 

06 MLD, 

Shradhapuri-1, 

Meerut  

Meerut  MDA   Operational 

Achieving 

Report Dt.28.12.20 

   pH = 7.5             

BOD : 18.0mg / L   

COD : 156.0mg / L 

TSS : 47.0 mg / L 

6 5.5 ASP   
 River Kali 

(East) 

 River Kali 

(East) 
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53 
06 MLD Sainik 

Vihar 
Meerut  MDA   Operational 

Achieving 

Report Dt. 28.12.20 

 pH = 7.5              

BOD :17.0mg / L  

COD : 156.0mg / L  

TSS : 45.0mg / L 

6 5.95 UASB   
 River Kali 

(East) 

 River Kali 

(East) 
  

54 

5 MLD 

Modipuram 

Tiraha 

Meerut  MDA    Operational 

Achieving 

Report Dt.28.12.20 

 pH = 7.6             

BOD : 18.0mg / L  

COD : 154.0mg / L  

TSS : 45.0 mg / L  

5 4.9 --   
 River Kali 

(East) 

 River Kali 

(East) 
  

55 

07 MLD, Sports 

Goods Complex, 

Meerut  

Meerut  MDA    Operational 

Achieving 

Report Dt. 28.12.20 

pH =7.5              

BOD : 17.0 mg / L  

COD : 154.0mg / L  

TSS : 48.0mg / L  

7 4 ASP   
 River Kali 

(East) 
 River Kali 

(East) 
  

56 
10 MLD, Ganga 

Nagar, Meerut  
Meerut  MDA   Operational 

Achieving 

Report Dt.28.12.20 

pH = 7.5             

BOD : 17.0mg / L 

COD : 154.0 mg / L 

TSS : 45.0mg / L 

10 3.8 SBR   
 River Kali 

(East) 

 River Kali 

(East) 
  

57 
72 MLD Garh 
road (Jagriti 

vihar) 

Meerut  U.P. Jal Nigam 213.67 Operational 

Achieving 

Report Dt. 28.12.20 

pH = 7.4 

 BOD :18.0 mg / L 

COD : 152.0 mg / L 

TSS : 47.0 mg / L 

72 65 SBR 
Sewerage 

network 

 River Kali 

(East) 

River 

Ganga 
  

58 
06 MLD, 

Shradhapuri- 

Phase-2, Meerut  

Meerut  MDA    Operational 

Achieving 

Report Dt.28.12.20 

     pH = 7.4 

BOD : 17.0mg / L 

COD : 154.0 mg /L 

TSS :46.0mg / L 

6 5.6 ASP   
 River Kali 

(East) 

 River Kali 

(East) 
  

59 
Nagar Palika 

Parishad, 

Muzaffarnagar  

Muzaffar 

Nagar  
U.P. Jal Nigam 100 MLD Operational    

Achieving 

Report Dt. 28.12.20 

pH = 7.4 

 BOD :26.0 mg / L 

COD : 94.0  mg / L 

TSS :40.0  mg / L  

32.5 32.5 
Oxidation 

Pond 
Drain  

River Kali 

West  

River 

Hindon 
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60 
12 MLD, 
Ayodhya  

Ayodhya U.P. Jal Nigam 12 MLD Operational  

Achieving 

Report Dt. 29.12.20 

pH = 7.68  

 BOD :22.0  mg / L 

COD : 138.0 mg / L 

TSS : 32.0  mg / L  

12 6 UASB   River Saryu River Saryu   

61 
33 MLD, Sector-

54, Noida  
Noida  Noida Authority    Operational  

Achieving 

Report Dt 28.12.20 

 pH = 7.55 

 BOD :13.5mg / L 

COD : 128.0 mg / L 

TSS : 64.0mg / L 

33 33 SBR   
River 

Yamuna  

River 

Yamuna  
  

62 
25 MLD, Sector-

50, Noida  
Noida  Noida Authority    Operational  

Achieving 

Report Dt 28.12.20 

pH = 7.23            

BOD : 16.5mg / L 

COD : 144.0 mg / L  

TSS : 68.0mg / L 

25 25 SBR   
River 

Yamuna  

River 

Yamuna  
  

63 
35 MLD, Sector-

123, Noida  
Noida  Noida Authority    Operational  

Achieving 

Report Dt 28.12.20 

pH = 7.63 

BOD : 18.0 mg / L 

COD :160.0 mg / L 

TSS : 76.0 mg / L 

35 35 SBR   
River 

Hindon 
River 

Hindon 
  

64 
50 MLD, Sector-

168, Noida  
Noida  Noida Authority    Operational  

 Achieving 

Report Dt 28.12.20 

 pH = 7.41           

BOD : 18.0 mg / L 

COD : 152.0 mg / L 

TSS : 71.0 mg / L 

50 50 SBR   
River 

Yamuna  
River 

Yamuna  
  

65 

2.0 MLD Greater 

Noida Authority 
STP, Vill- 

Badalpur 

Greater Noida  
Greater Noida 

Authority  
- Operational 

  Achieving 

Report Dt.  28.12.20 

pH =7.69 

BOD : 24.0mg / L  

COD :192.0mg / L  

TSS :81.0 mg / L   

2 2 MBBR Drain Hindon 
River 

Yamuna 
  

66 ECO tech -2 Greater Noida  
Greater Noida 

Authority  
  Operational 

  Achieving 

Report Dt.  28.12.20 

pH =  7.54            

BOD : 16.5 mg / L  

COD : 152.0mg / L  

TSS : 68.0mg / L   

15 8 SBR - - -   

67 ECO tech -3 Greater Noida  
Greater Noida 

Authority  
  Operational 

  Achieving 

Report Dt.28.12.20 

pH = 7.49           

BOD : 13.5mg / L  

COD : 136.0mg / L  

20 10 SBR - - -   
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TSS : 63.0mg / L   

68 

137 MLD, 

Kasana, 
GreaterNoida  

Greater Noida  
Greater Noida 

Authority  
  Operational  

Achieving 

Report Dt.28.12.20 

 pH = 7.36               

BOD : 19.5mg / L 

COD :168.0.0mg /L  

TSS : 77.0 mg /L   

137 50 SBR   
River 

Hindon 
River 

Hindon 
  

69 
34 MLD, Sector 

-50 Noida 
Noida  Noida Authority    Operational  

Achieving 

Report Dt 28.12.20 

 pH =7.4               

BOD :  12.0mg / L 

COD : 120.0mg / L 

TSS : 61.0 mg / L  

34 34 SBR   
River 

Yamuna  

River 

Yamuna  
  

70 
54 MLD, Sector- 

54, Noida  
Noida  Noida Authority  - Operational  

Achieving 

Report Dt 28.12.20 

pH = 7.49           

BOD : 15.0 mg / L 

COD : 136.0 mg / L 

TSS : 65.0 mg / L  

54 54 SBR   
River 

Yamuna  

River 

Yamuna  
  

71 

0.805 MLD, 
Ahara Road, 

Zone-A, 

Anoopshahar 

Bulandhsahar U.P. Jal Nigam 0.25 MLD Operational 

Achieving 

Report Dt. 30.12.20 

pH = 7.6 

BOD : 28.0 mg / L 

COD : 216.0 mg / L 

TSS :92.0 mg / L 

0.805 0.805 
Oxidation 

Pond 

By Sever 

Line 

For 

Irrigation 

River 

Ganga 
  

72 

1.75 MLD, 
Ahara Road, 

Zone-B, 

Anoopshahar 

Bulandhsahar U.P. Jal Nigam 0.5 MLD Operational 

Achieving 

Report Dt. 30.12.20 

 pH = 7.3 

BOD : 24.0 mg / L 

COD : 204.0 mg / L 

TSS : 81.0 mg /L 

1.75 1.75 
Oxidation 

Pond 

By Sever 

Line 
Ganga 

River 

Ganga 
  

73 
04 MLD Narora 

(NGRBA) 
Bulandhsahar U.P. Jal Nigam 2.5 MLD Operational 

Achieving 

Report Dt 30.12.20 

pH = 7.8               

BOD :18.0 mg / L 

COD : 188.0 mg / L 

TSS : 67.0 mg/L   

4 4 SBR 
By Sever 

Line 
For Irrigation   

74 

2.25 MLD, 
Narora Atomic 

power Station 

Narora 
Township  

Bulandhsahar 
Narora Atomic 

power Station  
0.5 MLD Operational 

Achieving 

Report Dt 30.12.20 

pH = 7.3              

BOD : 16.0 mg / L 

COD : 172.0 mg / L 

TSS :51.0 mg /L  

2.25 2.25 ASP 
By Sever 

Line 
For Irrigation   
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75 

 1.5 MLD 
Anoopshahar 

Zone A 

(NGRBA) 

Bulandhsahar U.P. Jal Nigam 1.25 MLD Operational  

Achieving 

Report Dt  30.12.20 

pH =7.8               

BOD : 26.0 mg / L 

COD : 204.0 mg / L 

TSS : 81.0  mg / L 

1.5 1.5 MBBR 
By Sever 

Line 

For 

Irrigation 

River 

Ganga 
  

76 
STP, Zone-B 

Anoopshahar 
Bulandhsahar U.P. Jal Nigam 0.75 MLD Operational  

 Achieving 

Report Dt  30.12.20 

pH = 7.4             

BOD : 22.0 mg / L 

COD : 196.0 mg / L 

TSS : 78.0 mg / L 

1.0 1.0 MBBR 
By Sever 

Line 

River 

Ganga 

River 

Ganga 
  

77 24 MLD Bijnor Bijnor U.P. Jal Nigam 14 MLD Operational 

 Achieving 

Report Dt  29.12.20 

pH = 7.5                  

BOD : 8.0 mg / L 

COD :48.0 mg / L 

TSS : 55.0 mg / L 

24 10 UASB   
Hemraj 

Drain 

River 

Ganga 
  

78 
58 MLD 

Moradabad 
Moradabad U.P. Jal Nigam ----- Operational 

Achieving 

Report Dt. 28.12.20 

pH =7.6 

BOD : 22.0 mg / L 

COD : 84.0 mg / L 

TSS :36.0 mg / L 

58 18 SBR NA 
Ramganga 

River  

Ramganga 

River  

  

79 
15 MLD 

Pehrigaon  
Rampur U.P. Jal Nigam ----- Operational 

Achieving 

Report Dt.28.12.20 

pH =7.5 

BOD : 28.0 mg / L 

COD : 96.0 mg / L   

TSS:40.0 mg / L 

15 0.07 UASB NA 
Ramganga 

River  
Ramganga 

River  

  

80 
14 MLD 

Benzirpur 
Rampur U.P. Jal Nigam ----- Operational 

 Achieving 

Report Dt. 28.12.20 

pH =7.3             

BOD: 24.0 mg / L  

COD :92.0 mg / L 

TSS : 44.0 mg / L 

14 0.11 UASB NA 
Ramganga 

River  
Ramganga 

River  

  

81 5 MLD Rampur Rampur U.P. Jal Nigam ----- Operational 

 Achieving 

Report Dt. 28.12.20 

pH =7.4              

BOD: 8.6 mg / L  

COD :44.0 mg / L 

TSS : 9.0 mg / L 

5 0.003 SBR NA 
Ramganga 

River  
Ramganga 

River  
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